THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST MAY, 2024

Opening Balance

Institution during the

Disposal during the

Closing Balance at the

Disposal of cases
which are more than 5

Pendency of Cases
which are more than 5
years old at the end of

Name of Month Month end of the month
years old th th
the State. € mon
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
ASSAM 103994 | 372630 | 476624 | 4610 | 25037 | 29647 | 4592 | 28950 | 33551 | 104012 | 368708 | 472720 | 458 | 1834 | 2202 | 17704 | 47820 | 65524
NAGALAND 1322 2618 3940 158 191 349 89 293 382 1391 2516 3907 01 01 02 374 795 1169
MIZORAM | 3463 | 3155 | 6618 | 733 905 | 1638 | 595 | 829 | 1424 | 3601 | 3231 | 6832 | 05 02 07 443 295 738
AggxgggaL 2536 | 14054 | 16590 | 300 729 | 1029 | 282 842 | 1124 | 2554 | 13941 | 16495 | 10 63 73 149 | 4077 | 4226




